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ACT No. 111 OF 18'75. i 
(Received the assent of the Goz;ernog* General on the Rvtd 

B'ebraary 18 75 ) .  I 1 

An Act Bo correct a clerical error in the Repealing i 

Act, 187'4. 1 
FCIR the purpose of correcting a clerical error in P ~ m b l e .  

Act No. XVI of 1874; It is hereby enacted as 
i 

follows :- 
1 

i 1. In  the third column of the first Part of the $m;;fg!! 
schedule to the said Act, opposite to " V of 1874," ,r 1874 
for the word " two," the word " one" shall be, and schedule I, 

Part I. 
! 

be deemed to have always been, substituted. 1 
! 

[ Price one nlzlzn. 1 
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